2003 Oral Answers

Edwina Mountbatten Fund

+
Shri Arjun Singh
Bhadauria:
"7 shri 8. A. Mehdi:
| Shri P. G. Deb:

Will the Prime Minister be pleased
to state:
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(a) whether Government have
allowed State Governments to donate
to the Edwina Mountbatten Fund;

(b) if so, the reasons therefor; and

(c) whether any State Government
has given any donation to this Fund?

The Deputy Minister of External
Affairs (Shrimati Lakshmi Menon):
(a) to (¢). The Edwina Mountbatten
Memorial Fund was started in India
on October 1st, 1960. Before that, in
August 1960, the authorities of the
Edwina Mountbatten Trust in London
wrote to the Chairman, St. John
Ambulance Association of India, re-
questing  her assistance in  raising
money from St. John Ambulance Units
and elsewhere in India. The Chair-
man wrote to these Units in India and
also to Health Ministers of State Gov-
ernments in view of the late Countess
Mountbatten’s close association with
the Nursing profession, Child Welfare
and St. John Ambulance in India. It
appears that in response to this re-
quest the Andhra Pradesh Government
and the Rajasthan Government con-
tributeq Rs. 6,680 and Rs. 5,000 res-
pectively to the St. John Ambulance
Association of India. Later, when the
Indian Fund was started, these con-
tributions were transferred by the
St. John Ambulance Association of
India to this Indian Fund with a view
to conserving foreign exchange.

It has been ascertained that very
recently the St. John Ambulance As-
sociation of India has received
Rs. 3,375 from the Kerala Government
and Rs, 2,666 from the Gujarat Gov-
ernment in response to its Chairman's
request of August 1960. The St. John
Ambulance Association of India has
also received formal intimations of
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the decisions of the Mysore and
Punjab Governments to donate
Rs. 1,000 and Rs. 30,000 respectively in
response to its Chairman’s request of
August 1960. Presumably these:
donations will be transferred to the
Edwina Mountbatten Memorial Fund
in India with a view to conserving
foreign exchange.

No request has been made by the-
Government of India to the State
Governments to give donations to the:
Edwina Mountbatten Memorial Fund.
No reference has been made to the:
Union Government by the State Gov-
ernments. It is open to State Gov-
ernments to donate funds for charit-
able purposes, if they so choose,

The Edwina Mountbatten Memorial
Fund itself has made no approach,
formal or informal, to any Govern-
ment for donations.

Shri V. P, Nayar: It is a long
answer, How can we remember it
from the beginning to the end?

Mr. Speaker: The hon. Minister
might have laid a statement on the
Table of the House, if it were a long
answer.
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Shri Hem Barua: May I know whe-
ther the money so far collected and
donated by the States is entrusted to
him or is with somebody else?

Shri Jawaharlal Nehru: The money
is entrusted to a bank.

Shri Hem Barua: Who
‘the accounts?

operates

Shri Jawaharlal Nehru: The funds
.are in a bank, and are operated upon
presumably by the Treasurer and
.sometimes by the Secretary. I do
not quite know the details.

Shri Ram Krishan Gupta: May I
know whether there is any control by
Government over the functions of this
Fund?

Shri Jawaharlal Nehru: Govern-
ment have nothing to do with it.
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Mr. Speaker: Is there any Minis-
ter or any other person associated
with it?

Shri Jawaharlal Nehru: I do not*
think so. I am not quite sure now
of all the names, but go far as I
know, there is none, no other Minis-
ter, certainly no other Minister,

Shri B, K. Galkwad: May I know
the amount donated by the respec-
tive State Governments?

Shri Jawaharlal Nehru: That has
just been read out in the main ans-
.wer to the question. I would repeat
that before this Fund was started
here, an appeal was fent presumably
from England to the St. John's
Ambulance Association here, of
which Rajkumari Amrit Kaur is the
chairman, that is, to her. She, on
behalf of the St. John's Ambulance
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Association, has asked the State Gov-
ernments to subscribe and some of
them subscribed,—and the figures
were read out—in response to that’
appeal. The St, John's Amb ce
Association passed on that méney—
fairly small sums they were—to this
new committee that wag formed
later. This committee as such or the
Government have nothing to do with
asking the State Governments,
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I want to know whether questions
which do not concern Government
can be asked in the Lok Sabha and
can be admitted.

Mr. Speaker: Hon, Members give
notices of questions, and the Speaker
admits them. Until the answer is
given, he does not know whether
Government have any hand in il or
not.

Shri M, L. Dwivedi: Is it not a fact
that the questions are sent to the
Ministries asking them to supply in-
formation?

Mr. Speaker: Order, order. I have
admitted the question so that a lot
of misunderstanding that might
otherwise go on whispering campaign
etc. may be cleared on the floor of
the House. It is now clear that the
Government of India have nothing to
do with it. It is only the responsi-
bility of some other Government,

Shri M. L. Dwivedi: So far as I
understand, questiong are sent to the
Ministries for eliciting information.

Mr, Speaker: I am not prepared to
say all that. It is my unique and
peculiar privilege to take what steps
I can to admit a question or not to
admit a question.

*This was subsequently corrected —vide Col. 2010.





